
F. No. 04/1/202 1 -NCI.T
Govt of India

NA'l'loNAil COMPANY I.AW TRIBUNAL

6th Floor, Block-3.
C(iO Complex, Lodhi Road,

New Delhi- 1 10003

Dated : 08/05/2025

Notification
Subject: Filling up 01(one) post of Programmer, National Company Law Tribunal

New Delhi on deputation basis.
00

Applications are invited for filling up the following posts in National Company Law
Tribunal (NCI_T) for filling up existing/future vacancies in its benches as detailed below;

Bench

New Delh

Pay level

1.cvcl-9 (Rs 53 ] 00 - . ] 67800)

No of posts
Tentative)

Programmer

2. The selected candidate will be required to serve at NCLT Bench for which he/she is selected.

3. The candidates who apply for the post(s) will not be allowed to withdraw their
application(s) subsequently. Candidates who are not willing to join upon Selection may kindly
not apply for the deputation posts.

4. The details of the post. along with eligibility criteria. educational qualification/
experience etc. required I'ol' the post is given in the enclosed Annexure-1. The National
Company Law 'l-ribunal (Recruitment, Salary and other ’l-erms and Conditions of Service of
Officers and other l:lnployces) Rules. 2020 may kindly be seen at NCI_T website. i.e..
https://neIl.gov.in under the link -Career-.

5 . The period of dppointlnent on deputation will be initially for a period of three years or
till further orders. wh ichcvcr is earlier. Other terms and conditions of scrv icc shall be governed

by O.M. No. 6/8/2009-Estt..(Pay II) dated 17'h June. 2010 of Department of Personnel &
I'raining. Ministry of Personnel Public Grievances & Pensions. Govt. of India as amended from
tIme to tIme.

6. The officers and staff joining/already joined in NCLT on deputation, and already
availing GPRA facility in their parent body. have been allowed to continue the benefit ofGPRA
on joining NCI .T. However. the officers and staff not already availins GPRA in their parent
body will not be eligible to apply for General Pool Residential Accommodation on joining
NC-LI’ on deputation.

7. Maximum age limit For appointment on deputation to the above posts is 56 years as on
the closing date of receipt of applications.
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8. Last date for receipt of applications u’ill be 30 days from the date of publication of the
advertisement in the Employment New's/Rozgar Sdmachar.

9. Willing and eljgjble officers may submit their applications. duly lilled in the prescribed

proforma through proper channel only.

1 0.

a)
b)

l’he documents required for thc considering of application are:
Bio-data in Prescribed Proforma(Annexu re-II)
Supporting certificate/ documents in respect of claimed educational qualifications
including essential qualifications of Bachelor Degree.
Cadre Clearance certificate stating that in event of selection. he will be relieved
immediatejy issued by cadre controlling authority.
Attested photocopies of the APA Rs/AC Rs for the last 5 years.
Vjgjlance Clearance Certificate and Intcgrity Certificate issued by the respective
department.
The details of major/minor penalties imposed on the officer during the last 10 years.
Details of experiences in terms of eligibility criteria for the post may also be clearly
mentioned in bio-data form

C)

d)
e)

t)
g)

II. Application in the prescribed profol'nrd (Annexure-II) complete in all respect along
with the ccniticatc attached to the application t'ronr the employer/head of office/forwarding
authority and celtitied copies of ACRs/AI)ARs for the last five years may be sent to the
following address:-

I-he Secretary, NCL’I
National Company 1,aw Tribunal,
6th Floor, Block No. 3, C.G.O. Complex,
I,odhi Road, New Delhi – 110 003.

12. Applications received after the last date. or incomplete in any respect or those
not accompanied by the documents/ infonnation as per Para 10 above will not be considered.
I'he Cadre Authorities may ascertain that the particulars sent by the officers are correct as peI

the records. The eligibility criteria and application form as well as Recruitment Rules are also
available on NCL’F website www.IICIt.gov.in (under“Career”).

Sd/-

(Utkarsh Yadav)
Secretary-In-Charge. NC LT

Tel: 01 1 -24361 685
Email: adm n@nclt. gov.in :
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Annex ure-1

Details of eligibility Conditions for the posts of Programmer,
NCI,T

Eligibility Conditions
Officers wol:king under Central or gtate Governm alti or Union Territories or CourtJ
or Tribunals or statutory organisations possessing degree in Bachelor of Engineering
or Bachelor of technology in Computer Science or Information Technology or Master
of Colnputcr Applications or equivalent degree from a recognised institute;-

Post

Programmer,
NCI,T

(i) holding analogous post on regular basis; or
(ii) a post in level-8 in the pay matrix of Seventh Central Pay Commission Ol

equivalent with two years' regular service in the grade; or
(iii) a post in level-7 in the pay matrix of Seventh Central Pay Commission Ol

equivalent with three years' regular service in the grade.

Note 1 : The departmental officers in the feeder grade who are in direct line of
promotion shall not be eligible for consideration for appointment on deputation.
Similarly, deputationists shall not be eligible for consideration for appointment by
prom ot lon .

Note 2: The period of deputation including the period ol'deputation in another ex-cadre
post held immediately preceding this appointment shall ordinarily not exceed three
years

Note 3: The maximum age limit for appointment by deputation shall not be exceeding
fifty-six years as on the closing date of receipt of applications.

Note 4: For purposes of appointment on deputation/ absorption basis. the service
rendered on a reguldr basis by an officer prior to 01 st January. 2016 or the date from
which the revised pay structure based on the Seventh Central Pay Commission
recommendations has been extended. shall be deemed to be service rendered in the

corresponding level in the Pay Matrix of the Seventh Central Pay Commission
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ANNEXURE – 11

APPLICATION FOR ’I-HE POS’l' OF PROGRAIVIMER ON DEPUTATION BASIS IN
NATIONAL COMPANY LAW 'rRIBUNAL

Paste here self
attested passport size
coloured photograph

Post Applied Fir Program lner. NCl_’I

FiJi; bf Fostin

RiFi&{m3 1TaCKLE’f’'i' ERS )

New Delhi

Date of Birth

Present Employer (mention the name
of Central Government or State
Government or Union ’l-erritorics or
Courts or -l'ribunals or Statutory
Organization)

Present Office with Address
Present Post Held

Presentni Ia-ci ;i-dir i\\\ CPi
Pay Band and Grade Pay as per 6'l1

CPC)
If the pay is not as per structure of
6th or 7tl1 CPC please also indicate
the actual pay and its equivalent pay
in 6th or 71l1 CPC Pay Structure
Biie–8iT;Jl;r;IBRl iia;i-ecFltrai
Government Rules

Service to which you belong

Whether Se/Si

12. 1 Office Address

TeleDhiN;

4



Fax No

Correspondenc-iAiM

Tad)ilbi iNI
Gif)iIi Xi
Email id (il;llilatory)
Permanent Addrcss

MaGhi–dil–£iiF-iiiii-bT; Aaiii8 il\iaM15

Exam
Passed

Name of
Universjty/
Institute/
Board

Year of

Passing
Duration I Subjects
of
Course

Percentage of
Marks (Mention
Distinction. it
any)

16. i5tia];mliO};+1&Iii iii; t-h-;'8n})i8£i iJ-1–ira a}.–-it iii;cHild FiRe–a separate sheet duly
authenticated by your sienaturc in the format gjven below:

Nil;ec;f th; I Post I laid ' - T - ' --Feriod { Natlila if il .dai–in;;
office I (Designation 1 1 appointment Matrix/Pay band

( Regular/ Ad- hnd Grade Pay

!)cputat ion )

hoc

Rat[lr8 of duties

From -t-b

1 7.

Ii.

–RatM–8Tbie-;iit cm piL};nanT iIc.

Permanent/Ad-hoc/ 'l-enrporal')’
iii isi Ihc present employment is held
on deputation. please state:
a) The date of initial appointment ;

5



b) Period of appointment
c) Name and address of the present

ot-lice / organization
d) Name and address of parent oflicc/

organization
[miTimlb&i'i Jh J8ii–&-h&onoloiic-ai
order. if any of information technology
e-governance. establishment. personnel
and administration

f);t-aaoaF;illfn£urid&rgone

Details of proficiency in computel21

XinttaiFiriTiihinT:Fbi iLarit hants18
to furnish

®iMl-lib4i;bnf @§-t]Millie hiM;Dbi

# Applicants not holding the post in the I,.evel in Pay Matrix/Pay Band/Grade Pay pertaining to Central
Government should indicate the equivalent of the Pay Scale viz-a-viz the Central Government's pa)
scales

I have carefully gone through the vacancy circular/advettiscnlent and I am well aware that the
Curriculum Vitae duly suppolled by documents submitted by me will also be assessed by the

Selection Committee at the time of selection R)r the post. It is also certified that the information
furnished above is correct and true to the best of my knowledge. In the event of my selection I shall

abide by the terms and conditions of services attached to the post.

Place:
Date : Sjgnature of the Candidate

Address :
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Certificate to be furnished by the Employer/Head of Office/ Forwarding Authority:

Cellificd that the above particulars furnished by Shri/Slut. are correct and
he/she possesses educational qualifications and experience mentioned in vacancy circular. It is also
certified: -

1. That there is no vigilance/disciplinary case or criminal case pending or contemplated against
Shri/Smt

2. That his/her integrity is cellified

3. That his/her CR/ APAR dossier in original is enclosed/photocopies of the ACRs/APARs for
the last five years duly attested by an officer of the rank of Under Secretary to the Government
of India or above. are enclosed

4. That no nlajor/nrinol' penalty has been imposed on hin1/her during the last ten years.
5. That the cadre controlling authority has no objection to the consideration of the applicant fOI

the post applied for.
Place:
Date: .

Signature :
Name :
Desjgnation :

I-el. No
(Office Seal)

I_.ist of enclosures:
]
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